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Heari Mr, Chatterjee, IA. Counsel for the applicant and 

Mr. Baniyopahyay, IA. Counsel for the Offlçialresnients. Mr, 

Chatterjee, Li. Counsel for the applicant submits th&t in this 

application the applicant has challenged the selection process to 

the post of Principal of D.V. (Boys) School in C.I.W. Sir ce. the 

post is a selection post ani in the meantime the applicant has 

alreaiy retirei from service, the present applicatien has lecame 

infructuous. 

2. 	Mr. 8aniy.pahyay, Li. Counsel for the official responients 

sulimits that earlier the applicant appeare& n.the slection process 

an 25.6.1996 	jr ejht •thers1sut of whom only three persons 

were selectei. In that view .f the matter, sin the applicant has 

alreaiy faced selection process and iii net qualify himself, this 

application is aet at all maintain&1e axA further mere since the 
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apuica%t has a1reay retire& in the neantime and since the post 

is a selection psst, no lenefit can e extene& in his faveur. 

3, 	C.nsjderji; the sumissior made y  the Id. C•unsel for 

loath the parties, the O.A. is dismissed as having become infructeous. 

No order as to costs, 

Mener(A) 
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